Title: Reply of the Minister of Home Affairs on the incident relating to Mr. Rajiv Pratap Rudy (MP).
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MR. DEPUTY SPEAKER: Hon. Members, yesterday also we have taken possession of a mobile phone from here. |
request everyone whoever wants to bring the mobile phone that it should be put off before taking it inside the
House. If it is found to have been brought here, we will be taking possession of it and it will not be returned.



